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Patil. Sbri S. B. 
Radbabai. Sbrimati B. 
Rajaram, Sbri 
Ram Swarup, Sbrl 
Randhir Singh. Sbri 
Sadhu Ram. Shri 
Sambhali, Shri lsbaq 
Satya Narain Singb, Sbri 
Sayeed, Sbri P. M. 
Sen, Sbri Dwaipayan 

Sbambbu Natb. Sbri 
Sbastri, Sbri Ramavatar 
Shastri, Shri Sbeapujsn 
Sbiv Cbandrika Prasad. Sbri 
Siddayya, Sbri 
Siddbeshwor Prasad, Sbri 
Sivasankaran, Shri 
Suryanarayana, Shri K. 
Verma, Sbri Balgovind 
Viswambharan, Shri P. 

NOES 
Abirwar, Sbri Natbu Ram 
Alladi. Sbri S. A. 
Amin. Shri R. K. 
Choudhary, Sbri Valmiki 
Dea, Sbri K. P. Singb 
Deo, Shri P. K. 

MR. CHAIRMAN: The result. of tbe 
division is : 

Ayes: 62 ; Noes: 11. 
The motlos war adpoted. 

Kedar Nath Smllh, Sbri 
Lobo Prabbu, Sbri 
Mabajan, Sbri Vikram Chand 
MeeDS, Shri Meetha La! 
Ram, Sbr! T. 

I bes to move for leave to introduce a Bill 
furtber to amend the Constitution of India. 

MR. CHAIRMAN: The question is : 

"That Itave be panted to introduce 
a Bill further to amend tbe Constituion 
of India." 

The motion was adopted. 

CONSTITUTION (AMENDMENT) BILLt SHRI SIDDAYYA: I introduce tbe 

(Ameadment of Article 338) 

SHRI SIDDA YY A (Chamarajanqar): 
I beg 10 move for leave to introduce a Bill 
further to amend the Constitution of India. 

MR. CHAIRMAN: The question is : 
"That leave be aranted to introduc. a 

Bill furtber 10 amend Ihe Constitution 
of India." 

The mOllon Will lIdopt.d. 

SHRI SIDDAYYA : I introduce tbe Bill. 

CONSTITUTION (AMENDMENfJ BILLt 

(Iosertloa of New Articles 330-A, 332-A 
•• d Amendment of Articles 332 aad 334) 

SHRI SIDDAYYA (Chamarajnqar): 

-The followiug Members also recorded 
Sarva-hri A. C. George, C. C. Gohain 
tPubJisbed in Ibe Gazette of India 

F-n-J970. 

Bill. 

PENSION ... ND OTHER AMENmES FOR 
THE EX-MEMBERS OF PARLIAMENT 

BILLt 

1IT1 ~ smR Qt;r (~): 
«~ <IT ~ ~ ~ «~ 
«m1~f..-it~qh:~ ~ml!iT 
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MR. CHAIRMAN: The question I. : 

"Tbal leave to granted to introduce 
a Bill 10 provide for pension and other 
amenities for the ex-Members of Parlia-
ment." 

The Lok SoMa divid.d. 

tbeir votes for Ayes: 
and N. B. Horo. 
Extraordinary. Part II, Section '1, datett 


